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D e l h i  M o t o r  V e h i c l e s  ( A m d t .)  
R u l e s

THE MINISTER OF PARLIAMEN­
TARY AFFAIRS. AND SHIPPING AND 
TRANSPORT (SHRI RAJ BAHADUR)
I beg to lay on the Tabic a copy of the 
Delhi Motor Vehicles (Amendment) Rules,
1971 (Hindi andj, English versions) published 
in Notification No. F 3(1)/71-Tpt in Delhi 
Gazette dated the 16th April, 1971, under 
sub-section (3) of section 133 of the Motor 
Vehicles Act, 1939. {Paced in Library, 
See No. LT-448/71 J

A n n u a l  R e p o r t  r e . I n d u s t r i a l  a n d  
C o m m e r c i a l  U n d e r t a k i n g s ,  P. O. 
S a v i n g s  C e r t i f i c a t e s  ( 2 n d  A m d t  ) 

R u l e s  a n d  N o t i f i c a t i o n s

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R 
GANESH) : I beg to lay on the Table : -

(1) A copy of the Annual Report 
(Hindi and English versions) on 
the working of the Industrial and 
Commercial Undertakings of the 
Central Government for the year
1969-70. [Placed in Library. 
See No. LT-450/7I.]*

(2) A copy of the Notification No 
S. O. 874 (Hindi and English 
versions) Published in Mysore 
Gaadtte dated the 20th May, 19/1. 
under sub-seotion (2) of section 9 
of the Mysore Stamp Act, 1957 
read with clause (c) (iv) of the 
Proclamation dated the 27tfaf March,


